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b)

b)

Equal Pay for Equal Work

SH. NEERAJ SHARMA, M.L.A. (Faridabad NIT)
Will the Chief Minister be pleased to state:-

Whether it is a fact that the equal pay for equal work is being given to the
employees under the out-sourcing policy part-2 in the Haryana State;

If so, the time since when the said salary is being given; if not, the reasons
therefor; and

Whether the annual increment is being given to the part-2 employees after
the implementation of equal pay for equal work; if so, the name of the
departments in which it being given; if not, whether it is justified not to give

annual increment?

MANOHAR LAL, CHIEF MINISTER
Sir,
‘Equal pay for equal work’ is being given to the employees engaged under the

Outsourcing Policy Part-ll in Haryana vide Government instructions No.

16/36/2016-3GS-I, dated 03.11.2017.

‘Equal pay for equal work’ is being given to the employees engaged under

Outsourcing Policy Part-Il since 01.11.2017.

TheSupreme Court of India has directed vide order dated 26 October, 2016 to
grant minimum of the pay scale andthe same has been implemented by the
Government of Haryana vide instructions dated 03.11.2017. In the said
direction, no reference of annual increment has been made by the Supreme
Court. Engagement under Outsourcing Policy has been discontinued vide
Government instructions No. 16/7/2015-3GS-Il, dated 28.09.2021. Apart from
this, Government has notified a new policy’viz “Deployment of Contractual
Persons Policy, 2022” vide notification No. 16/91/2021-3GS-ll, dated
30.06.2022,to deploy contractual persons against the Job Roles of Group C &

D employees through Haryana Kaushal Rozgar Nigam (HKRN).
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